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For Petitioner  Mr. Yadev Sharma, Additional Public Prosecutor. 
    Mr. Sujan Sunwar, Assistant Public Prosecutor. 

       
For Respondents Mr. Sishir Mothay, Advocate. 

 
O R D E R 

Rai, J. 

Learned Counsel Mr. Sishir Mothay, enters appearance on 

behalf of the Respondents and undertakes to file Vakalatnama 

during the course of the day. 

Learned Additional Public Prosecutor verbally seeks time on 

grounds that Mr. S. K. Chettri, Learned Additional Public 

Prosecutor, who is conducting this matter is in bereavement and is 

unable to appear before this Court today. 

Not opposed. 

Considered and ordered accordingly. 

In view of the intervening winter vacation, list thereafter. 

 

 

 

            Judge                                  Judge                                      
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ds/bp/sdl 

 

 


